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BxJelldlt.re on Welfare Schemes for 

SeIleduled CAstes 

6982. SHRI MADHAVRAO SCIN-
DIA: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) the total expenditure incurred 
On various welfare schemes for Sche-
duled Castes and Scheduled Tribes in 
difterent States and Union Territories 
in India during the past three years, 
and bow much of it was appropriated 
fOr implementation of schemes for 
Scheduled Tribes in each State and 
Union Terri tory; 

(b) The proportion ot Scbeduled 
Tribe population to that Scheduled 
Castell In each Statel'Unlon Territory; 

(ey ..... ther it fs a tact that almo_t 
entire ... OUrcel made available fOr 

welfare of Scheduled Cutes and Sche-
duled Tribes are by and la. diverted 
to Scheduled Caste welfare deprivina 
the Scheduled Tribes of their dues; 
and 

(d) whether a separate plan for 
Scheduled Tribes' WeUare i8 proposed 
to be chalked out; if so, the steps 
taken in that direction so far by Union 
and State Governments Union Terri-
tory Administrations? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHtRI YOGENDRA MAKWANA): 
(a) A statement showing expenditure 
incurred on developmental schemes 
for Scheduled Castes and Scheduled 
Tribes State-wise for 1977-78 1978-79 , 
and 1979 ... 80 is laid on the Table of the 
House. [Placed in Library. See No. 
LT-1227/80]. 

(b) The information is furnished in 
a Statement laid on the Table of the 
House. [Placed in Library. See No. 
LT-1227/80]. 

(c}l No, Sir 

(d) A tribal sub-Plan for sixteen 
states and two Union Territories 
namely, Andhra Pradesh, Assam, 
Bihar, Gujarat, Karnataka, Himachal 
Pradesh, Kerala, Madhya Pradesh, 
Maharashtra, Manipur, Orissa, Rajas-
than, Tamil Nadu, Tripura, Uttar 
Pradesh, West Bengal, A & N Islands, 
Goa, Daman and Diu has been in ope-
ration SinCe the Fifth Plan. The con-
cept of tribal sub-Plan is flexible and 
is adopted to meet the lOCal situation 
in each tribal area. The tribal sub-
Plan area has been divided into 178 
operational unIts called Integrated 
Tribal Development Projects. A pro" 
ject report is prepared fOr each ITDP 
and a tribal sub-Plan fOr each State. 
The main sources of ftnancing are 
(I) flow from state Plans, (Ii) Special 
Central Assistance, (iii) ftow from sec-
torll programmes ot Central MinIItd .. 
and departments and (iv) institutional 
finance. 




